IN THE HIGH COURT OF ORISSA,

CUTTACK

CC Applications Notified for submission of

court fees.

n

Date of
Applicatio

Date

Case No.

19.06.2024

Applicant

Court Fee

Specificatioly
n

INOT READY CASES

TAPAN 2024
1 |1335/2022 [06.01.2022 |WP(C)/33329/2021 |KUMAR 4.00,3%4 py
MANDAL
2024-
2 |2219/2022 [07.01.2022 |CRLA/84/2017 BHANJADEO [6.00, 6%3 ey
NO ORDER HAS
BEEN PASSED
ON THE SAID 2024-
3 10412/2022 [03.03.2022 |CRLA/60/2006 M.NAYAK [ oy
1.E.31.01.201
9
PARTY NAME 2024
4 |12882/2022 |11.03.2022 |WP(C)/4504/2012  |S S BISWAL [DOES NOT
06-19
TALLY.
2024-
5 23515/2022 [13.04.2022 |[WP(C)/6169/2022  |M ROUT 4.00,3%4 Ty
2024-
6 |28856/2022 [29.04.2022 |WP(C)/10512/2022 |B SAHU 4.00,3%4 py
R K 2024-
*
7 33673/2022 |13.05.2022 WP (C)/40293/2021 | % |4.00,3%4 Ty
2024-
8 |33742/2022 [13.05.2022 |WP(C)/5661/2021  |D K NATH |6.00,6*3 Ty
2024-
o [38884/2022 [26.05.2022 |WP(C)/40293/2021 M R SETHI |4.00,3*4 ey
2024-
10 |41817/2022 [21.06.2022 [WPC (OAC)/270/2015 |S K BEHERA |4.00, 3*4 ey
2024-
11 |48395/2022 [12.07.2022 [WPC (OAC)/207/2015 |S K BEHERA |4.00, 3*4 Ty
12 (51495/2022 [19.07.2022 |g C (OAC)/1878/201 s ¢ pppra |a.00, 374 P
13 |54504/2022 [26.07.2022 |57 (ORCV/33TB/20L g ¢ navax 6.00, 6+3 P
s R 2024-
*
14 |58527/2022 02.08.2022 (WP (C)/26751/2019 > X 13.00,3%3 Ty




15 |60579/2022 [05.08.2022 |WP(C)/1054/2021  |R DAS 5.00,5*%3 ngi;
2024-
16 62542/2022 [10.08.2022 |WP(C)/1877/2018  |S K BEHERA |6.00,6*3 0619
2024-
17 |65553/2022 |22.08.2022 |WP(C)/15095/2020 |G.C.BARIK [5.00,5*3 0619
B K 2024-
*
18 |69200/2022 [29.08.2022 |WP(C)/6427/2003 | oo 8.00,3%8 0619
2024-
19 |71199/2022 (03.09.2022 |WP(C)/11844/2021 |S K BEHERA |4.00,3*4 0619
2024-
20 [71255/2022 [03.09.2022 |[WP(C)/22979/2017 |s K BEHERA |3.00,3*3 0619
2024-
21 [71264/2022 [03.09.2022 |[WP(C)/7787/2016 | K BEHERA |3.00,3*3 0619
2024-
22 [77833/2022 |16.09.2022 |WP(C)/22034/2016 |C NAYAK 4.00,3*4 0619
2024-
23 |78869/2022 20.09.2022 |WP(C)/20557/2019 |S K BEHERA |3.00,3*3 0619
2024-
24 [78902/2022 [20.09.2022 |WP(C)/31241/2020 |S K BEHERA |2.00,2*3 0619
2024-
25 [93941/2022 [27.10.2022 |[WPC(OAC)/584/2015 |S.K.BEHERA |7.00,7*3 0619
NO SUCH ORDER
102643/202 PASSE & DATE |2024-
26 |, 17.11.2022 |WPC(OAC)/792/2019 |R DAS oF DISPOSAL  06-19
TO BE WRONG
27 ;13234/202 09.12.2022 |LAA/141/2010 S K BEHERA (3.00,3*3 ngi;
119438/202 NIRANJAN NOT REQUIRED |2024-
28 |, 22.12.2022 |WA/202/2019 ROUT BY ADPLICANT |06-19
PRASANJIT |SENT TO LIST |2024-
29 |3826/2023 [10.01.2023 |ABLAPL/6548/2022 | .- oN 15.04.2024 l06-19
30 |11085/2023 [28.01.2023 |LAA/63/2018 S.K.BEHERA |4.00,3%4 égfi;
2024-
31 |11088/2023 |28.01.2023 |LAA/67/2018 S.K.BEHERA (3.00,3*3 0619
2024-
32 |11089/2023 [28.01.2023 |LAA/68/2018 S.K.BEHERA |4.00,3%4 0619
2024-
33 |11090/2023 [28.01.2023 |LAA/69/2018 S.K.BEHERA (3.00,3*3 0619
2024-
34 |11091/2023 28.01.2023 |LAA/70/2018 S.K.BEHERA |3.00,3*3 0619
2024-
35 |11092/2023 28.01.2023 |LAA/71/2018 S.K.BEHERA |4.00,3%4 0619
2024-
36 |11093/2023 28.01.2023 |LAA/72/2018 S.K.BEHERA |4.00,3%4 0619
137 |11095/2023 [28.01.2023 |LAA/73/2018 S.K.BEHERA |4.00,3%*4 2024-




06-19

38 |11096/2023 |28.01.2023 |LAA/74/2018 S.K.BEHERA [4.00,3*4 ngi;
2024~
39 |11097/2023 |28.01.2023 |LAA/75/2018 S.K.BEHERA [4.00,3*4 06-19
2024-
40 |11123/2023 |28.01.2023 |LAA/61/2018 S.K.BEHERA (3.00,3*3 06-19
2024-
41 |11124/2023 28.01.2023 |LAA/60/2018 S.K.BEHERA (3.00,3*3 06-19
2024-
42 |11126/2023 28.01.2023 |LAA/58/2018 S.K.BEHERA (3.00,3*3 06-19
2024-
43 |11128/2023 28.01.2023 |LAA/56/2018 S.K.BEHERA |3.00,3*3 06-19
SENT TO LIST [2024-
44 |13362/2023 |03.02.2023 |ABLAPL/6548/2022 |P. BEHERA ON 19.04.2024 06-19
NO SUCH ORDER |, .., _
45 14264/2023 06.02.2023 |WP(C)/11413/2022 |A.SUNDARAY PASSED ON
06-19
23.11.2022
2024-
46 |30736/2023 |15.03.2023 |WPC(OAC)/813/2018 B.K.SWAIN [2.00,2*3 06-19
2024-
47 |32613/2023 |20.03.2023 |FAO/32/2008 R K NAYAK [4.00,3*4 06-19
NO SUCH
ORDERS 2024~
48 |32865/2023 |21.03.2023 |WP(C)/11408/2017 |B.SWAIN PRESENT IN 06-19
THE FILE
2024~
49 150658/2023 |03.05.2023 |WP(C)/10396/2006 |S K BEHERA |3.00,3*3 06-19
2024~
50 |59566/2023 |22.05.2023 WP(C)/13197/2022 |B MALLICK [6.00,6%*3 06-19
SANJYA
51 |60641/2023 |26.05.2023 ?PC(OAC)/3566/201 KUMAR 5.00,5*3 Sg%i;
BEHERA
YASHABANTA N 2024~
52 160674/2023 |26.05.2023 WP (C)/3797/2015 DAS 4.00,3*4 06-19
NO.SUCH ORDER |, .., _
53 162686/2023 |22.06.2023 |ARBP/35/2022 B DAS SHEET 06-19
PRESENT.
2024~
54 |63730/2023 |24.06.2023 |WP(C)/28633/2022 |S K BEHERA |5.00,5*3 06-19
APPLICANT
SINNATURE IS |, ., ,_
55 195890/2023 |22.09.2023 |WP(C)/4939/2018 K MOHANTY |NOT AVAILABLE
06-19
IN THIS
DOCUMENT
SENT TO
103003/202 DILLIP BRANCH -XI 2024~
56 3 10.10.2023 |CONTC/18/2018 SAMAL FOR REF WP (C) |06-19
10884/2017 ON




15.03.2019

57 é28471/202 18.12.2023 |ABLAPL/8506/2023 P K LENKA |50.00,50*3 ég%i;
2024-
58 |77/2024 02.01.2024 |ABLAPL/7335/2023 |K P BEHERA |17.00,17*3 06-19
NOT REQUIRED [2024-
59 11936/2024 |06.01.2024 |WA/2756/2023 J P KAR BY APPLICANT |06-19
NO SUCH ORDER |, .., _
60 |11186/2024 |06.02.2024 WP (C)/2572/2012 B B DAS IS AVAILABLE 06-19
ON THAT DATE.
certified
copy 1is not _
61 |16204/2024 |20.02.2024 CONTC (CPC) /241/20 B BEHERA available in 2024
15 06-19
the OA
section.
DATE OF 2024-
62 |16540/2024 |21.02.2024 |RPFAM/57/2010 S BEHERA DISPOSE MAY 06-19
BE FURNISHED.
NOT REQUIRED [2024-
63 |19282/2024 |28.02.2024 |WP(C)/16683/2019 |P.NAYAK BY APPLICANT |06-19
SENT TO LIST
ON 13.10.2023
& ATTACHED 2024-
64 |21397/2024 |04.03.2024 |WP(C)/1485/2022 C R DAS WITH THE MAIN 06-19
CASE NO WP (C)
17067/2023.
THE CASE IS
PENDING CASE
APPLICANT L.D
SAHOO NEITHER
A PARTY TO 2024-
65 |22592/2024 |07.03.2024 |WP(C)/7373/2016 L D SAHOO |THE WRIT 06-19
PETITION NOR
APPEARED OR
BEHALF OF
EITHER
PARTIES.
THERE IS NO
ORDER FOUND 2024-
66 |25871/2024 |16.03.2024 |BLAPL/13483/2023 S N SHARMA |[ON 12.03.2023 06-19
IN BLAPL
13483/2023
NO SUCH ORDER |, .. ,_
67 |26552/2024 119.03.2024 WP (C)/2572/2012 B B DAS IS AVAILABLE 06-19
ON THAT DATE.
N K NOT REQUIRED [2024-
68 |26576/2024 19.03.2024 |CONTC/401/2013 SATPATHY BY APPLICANT |06-19
NO SUCH ORDER |, .., _
69 |27059/2024 |20.03.2024 |FAO/1014/2019 K K NATH PASSED ON 06-19
01.03.2024
170 |28687/2024 [27.03.2024 |CRLA/123/2011 T K MISHRA |THE APPLICANT [2024-




HAS NO POWER

06-19

JYOTI
NOT REQUIRED [2024-
71 |29288/2024 |28.03.2024 |ABLAPL/14670/2021 |PRAKASH BY APPLICANT |06-19
KAR
SENT TO 2024—
72 |29314/2024 |28.03.2024 |SA/44/1988 P K MISHRA |DEFECT 06-19
SECTION
PARTY NAME IS [2024-
73 |29331/2024 |28.03.2024 |WP(C)/5444/2002 D C PANDA | —ocvamcn 06-19
PARTY NAME IS [2024-
74 |30378/2024 |03.04.2024 |WP(C)/20231/2010 |J PARIDA MISSMATCH 06-19
FILE SENT TO |, ., ,_
75 |30829/2024 |04.04.2024 |CRLA/391/2014 M R BARTIK |LIST SECTION | .7
ON 08.04.2024
FILE SENT TO
BRANCH -XI 2024-
76 |33639/2024 |12.04.2024 |CONTC/18/2018 P.K SWAIN |FOR REF.WP(C) | -7 o
10884/2017 ON
15.03.2019
SENT TO
BRANCH -XI 2024-
77 |33645/2024 |12.04.2024 |CONTC/1375/2018 P.K SWAIN |FOR REF WP(C) |/ .7 o
10884/2017 ON
15.03.2019
78 [34250/2024 |15.04.2024 |RSA/531/2014 S.K.PRADHA not required 2024~
N by applicant |06-19
PLEASE
FURNISH
CORRECT
DETAILS OF 2024-
79 |34280/2024 |15.04.2024 |WP(C)/4663/2022 J K NAYAK |CASE NO. WITH |/ 7
PARTIES WHICH
IS MISMATCHED
IN THIS
APPLICATION.
PARTY NAME IS [2024-
80 [35160/2024 |16.04.2024 |WP(C)/22324/2022 |R C SAHOO MTSSMATCH 06-19
PARTY NAME IS [2024-
81 [36050/2024 (19.04.2024 |WP(C)/3321/2015 K C SAMAL |/occynmen 06-19
PARTY NAME IS [2024-
82 [36688/2024 |22.04.2024 |WP(C)/28121/2020 |D K BISOI MISSMATCH 06-19
FILE SENT TO
LEGAL CELL 2024-
83 [38520/2024 |26.04.2024 |ABLAPL/15804/2021 |P N NAYAK (LEGAL ATID) 06-19
ON 02.11.2023
NOT REQUIRED [2024-
84 (39627/2024 |29.04.2024 |WP(C)/17316/2020 |B B MISHRA BY APPLICANT |06-19
T K SENT TO 2024-
85 [40076/2024 |30.04.2024 |RSA/269/2014 MOHANTY DEFECT 06-19
SECTION




WPC (OAC) /4449/201 |P K . 2024~
86 [40085/2024 |30.04.2024 6 MALLICK 8.00,3*8 06-19
papHy @ [PEFLICANT o),
87 140594/2024 |01.05.2024 |CMAPL/674/2023 PRASANJEET EiggHIS MISS 06-19
PADHIT
PARTY NAME IS [2024-
88 142358/2024 |06.05.2024 |WP(C)/1451/2021 M NAYAK MISSMATCH 06-19
PARTY NAME IS |2024-
89 143330/2024 |09.05.2024 |WP(C)/558/2021 B P TANGA MISSMATCH 06-19
PARTY NAME IS |2024-
90 |43834/2024 |09.05.2024 |WP(C)/29563/2020 P K DASH MISSMATCH 06-19
WP (C)
NO.11227/2024
APPEARS TO BE
A PENDING 2024-
91 |44501/2024 |13.05.2024 |WP(C)/11227/2024 D SAMAL CASE THE 06-19
APPLICANT IS
NETITHER A
PARTY.
PARTY NAME IS [2024-
92 144520/2024 |13.05.2024 |CRLMC/1992/2023 G R DAS MISSMATCH 06-19
93 146870/2024 |17.05.2024 |WP(C)/19960/2019 R CH ROUT |3.00,3*3 gg%ig
94 146873/2024 |17.05.2024 |WP(C)/19959/2019 R CH ROUT |(3.00,3*3 ngi;
95 |46876/2024 |17.05.2024 |WP(C)/19958/2019 R CH ROUT |(3.00,3*3 SZE?;
96 |46878/2024 |17.05.2024 |WP(C)/19950/2019 R CH ROUT |(3.00,3*3 Sg%i;
97 146880/2024 (17.05.2024 |WP(C)/19918/2019 R CH ROUT |3.00,3*3 ég%i;
98 146882/2024 |17.05.2024 |WP(C)/19955/2019 R CH ROUT |3.00,3*3 ég%i;
99 146885/2024 (17.05.2024 |WP(C)/19956/2019 R CH ROUT |3.00,3*3 ég%i;
100 |46887/2024 |17.05.2024 |WP(C)/19954/2019 R CH ROUT |(3.00,3*3 ég%i;
101 |46889/2024 (17.05.2024 |WP(C)/19953/2019 R CH ROUT |(3.00,3*3 gg%i;
102 |146897/2024 |17.05.2024 |WP(C)/19952/2019 R CH ROUT |(3.00,3*3 gg%i;
103 146959/2024 |17.05.2024 |WP(C)/19913/2019 R CH ROUT |3.00,3*3 gg%i;
* —
104 |46963/2024 |17.05.2024 |0JC/8294/1994 T BAG 12.00,3%12 2024
dms copy 06-19
* —
105 |46965/2024 |17.05.2024 |0JC/5393/1994 T BAG 11.00,3%11 2024
dms copy. 06-19




106 [46968/2024 |17.05.2024 |WP(C)/19914/2019 |R CH ROUT |3.00,3*3 ngf;
2024-

107 [46977/2024 |17.05.2024 |WP(C)/19917/2019 |R CH ROUT |3.00,3*3 D619
2024-

108 [46978/2024 |17.05.2024 |WP(C)/19915/2019 |R CH ROUT |3.00,3*3 D619
2024-

109 [47768/2024 |20.05.2024 |WP(C)/583/2009 R N BEHERA [4.00,3%4 D619
SURYAKANTA . 2024-

110 [47777/2024 |20.05.2024 |WP(C)/5905/2019 |2 "% 80.00,80%3 0619
SURYAKANTA . 2024-

111 (47780/2024 [20.05.2024 |WP(C)/5904/2019 2 0 85.00,85%3 0619
SURYAKANTA . 2024-

112 [47784/2024 [20.05.2024 |WP(C)/5906/2019 |7 "0 74.00,74%3 0619
2024-

113 (47872/2024 |20.05.2024 |WP(C)/11247/2019 |T SWAIN 3.00,3*%3 619
2024-

114 (47880/2024 |20.05.2024 |WP(C)/3621/2002  |S C MAKUP [2dfa DMS 619
2024-

115 (47884/2024 [20.05.2024 |WP(C)/3943/2014 |G S DAS 3.00,3*3 619
2024-

116 [48803/2024 [22.05.2024 |WP(C)/4600/2023  |A.C JENA  6.00,6*3 619
2024-

117 (48812/2024 |22.05.2024 |WP(C)/21849/2022 |A.C JENA  [5.00,5*3 0619
RATI KANTA . 2024-

118 |48881/2024 [22.05.2024 |WP(C)/36865/2022 | -7 5.00,5*3 0619
RATIKANTA . 2024-

119 48887/2024 [22.05.2024 |WP(C)/36867/2022 | -7 5.00,5*3 0619
2024-

120 [48892/2024 [22.05.2024 |WP(C)/36868/2022 |R.K BARIK |5.00,5*3 0619
2024-

121 [48942/2024 22.05.2024 |WP(C)/36873/2022 |R.K BARIK |5.00,5*3 0619
2024-

122 (48949/2024 |22.05.2024 |WP(C)/36877/2022 |R.K BARIK |5.00,5%3 0619
2024-

123 [48955/2024 [22.05.2024 |WP(C)/36870/2022 |R.K BARIK |5.00,5*3 0610
2024-

124 [48958/2024 [22.05.2024 |WP(C)/36871/2022 |R.K BARIK |5.00,5*3 0619
2024-

125(48962/2024 |22.05.2024 |WP(C)/36872/2022 |RK BARIK  [5.00,5*3 0619
2024-

126 (49469/2024 |23.05.2024 |WP(C)/22229/2020 |M.NAYAK  [5.00,5%3 0619
2024-

127 49470/2024 |23.05.2024 |WP(C)/9482/2018  |R.BARIK 6.00,6*3 0619
P K PARTY NAME IS 2024-

128 (49483/2024 |23.05.2024 |CRLMC/658/2024 VOHANTY  IMISsMATCH 0619
1129 (49484/2024 |23.05.2024 |WP(C)/612/2016 B K 31.00,3*31 2024-




SRICHANDAN

dms copy

| | TRIPATHY 06-19
2024-
130 |50059/2024 |24.05.2024 |WP(C)/763/2024 A SAHOO 32.00,32*3 0619
R. K. 2024-
*
131 (50193/2024 |28.05.2024 |WP(C)/26298/2017 | ' = . [5.00,5%3 D619
CRLMC NO
1445/2024 1S
A PENDING
132 (50204/2024 [28.05.2024 |CRLMC/1445/2024 | 2NFNDRR lopse rap wame 20207
OF APPLICANT
IS NOT IN
PETITION.
M. R. 2024-
*
133/50494/2024 |30.05.2024 |WP(C)/7098/2024 SAHOO 5.00,5%3 0619
134 |50506/2024 |30.05.2024 |CONTC/2000/2024 K. K. NATH [2.00,2%*3 ggfig
* —
135 |50982/2024 [04.06.2024 |ABLAPL/5477/2024 |n.x panpa | 00,374 2024
download copy 06-19
* —
136 [50984/2024 04.06.2024 |ABLAPL/5479/2024 |n.K panpa |o:00/3%3 2024
download copy (06-19
137 |51209/2024 |07.06.2024 |WA/1112/2022 L.D.SAHOO [4.00,3*4 ngi;
2024-
138 |51329/2024 |12.06.2024 |ARBA/18/2023 S.C DASH  |4.00,3*4 0619
P.K 2024-
*
139 (51335/2024 [12.06.2024 |CRLA/434/2017 MOHANTY 5.00,5%3 0619
* —
140 |51410/2024 |13.06.2024 |WP(C)/15433/2012 |s BEHERA |- -00/3717 2024
dms 06-19
SARADA ) 2024-
141 |51607/2024 |19.06.2024 |CRMC/7292/2001 NAVAK 5.00,3*5 dms |70
READY CASES
* —
142 [51281/2024 |10.06.2024 |ABLAPL/5522/2024 |M R BARTK |0 00/3%6 2024
download copy [06-19
25.00,3%25 2024-
143 |51332/2024 |12.06.2024 |WP(C)/12457/2009 [B.K MISHRA |_-o 0619
P.K 2024-
144 |51343/2024 [12.06.2024 |CONTC/3747/2023 ROUTRAY 0619
* —
145(51348/2024 [12.06.2024 |WA/1356/2023 B.s swarn | 00,374 sent 12024
to xerox 06-19
3.00,3*3 DOWN [2024-
146 |51611/2024 |19.06.2024 |ABLAPL/5609/2024 |PK DASH LoD 0619
3.00,3*3 DOWN [2024-
147 51614/2024 |19.06.2024 |ABLAPL/5569/2024 |PK DASH LOAD 06-19
148 |51772/2024 |19.06.2024 |WP(C)/18542/2014 | 4.00,3%4 dms |20%4°
U BASANTARA U 06-19
* —
149 51833/2024 [19.06.2024 |WP(C)/25587/2014 |25 - 12.00,3*12 ggfig




NIC



